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posal for revision o f rent charges 
which was formulated in 1972 had to 
be examined in detail after obtaining 
particulars from other ports and this 
necessarily, entailed some delay in 
finalising the matter.

It may be mentioned that the 
briginal proposal envisaged on addi­
tional income from rent to the tune 
o f Rs. 12 lakhs per annum. The 
revised proposal which was adopted 
after detailed scrutiny yielded an 
additional income of Rs. 21 lakhs per 
annum.

Thus the revised proposals evolved 
after a delay have actually resulted 
in larger yield from rent and overall 
there has been no loss on account of 
late revision of the rent.

Calcutta Port Trust have, however, 
been asked to ensure that delays do 
not occur in future and that well be­
fore the expiry of the currency o f the 
rent schedule, revised proposals are 
formulated and examined in depth 
so that the new rates come into force 
when the old schedule expires.

A note explaining the above posi­
tion has been furnished to the Public 
Accounts Committee.
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Fire in Studios of Doordarshxm, Delhi

1302. SHRI NAWAB SINGH 
CHAUHAN: Will the Minister of
INFORMATION AND BROADCAST­
ING be pleased to state;

(a) whether Government are aware 
that there was a mysterious fire in 
the studios of Doordarshan, Delhi 
immediately on declaration o f the 
emergency;




